
 

 

f[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT    OF     PERSONNEL/^  I 

 (SHRI 
RAM NIWAS MIRDHA) : (a) There was no 
agitation recently by the non-gazetted officers of 
Mysore State. 

(b) and (c) Do not arise.] 

ISSUE OF LICENCES TO SMALL SCALE INDUS-
TRIES IN VARIOUS STATES 

905. SHRI BAL RAM DAS :   Will the 
Minister   of   FOREIGN     TRADE/f^JT 

 be pleased to state : 

(a) the State and Union Territory-wise 
distribution of number and value of import 
licences issued to Small Scale Industries 
during 1969-70 ; 

i 
(b) whether   the   State   Government   of 

Madhya Pradesh have approached the Central 
Government to open an office of Deputy Chief 
Controller of Imports and Exports in the State ; 
and 

(c) if so, what decision has been taken 
thereon ? 

THE  DEPUTY   MINISTER   IN   THE j 
MINISTRY OF FOREIGN   TRADE/fa%*T 

 (SHRI A. C.   | 
GEORGE)  : (a) A statement is placed on • he 
Table of (he House. 

(b) Yes, Sir. 

(c) The matter is under consideration. 

STATEMENT 

Distribution of number and value import licences 
for raw materials, components and spares issued 
to small scale industries as actual users in 
different States and Union Territories during 
1969-70. t[   J English translation. 

 
USE OF SILIGURI FURNACE OIL BY OWNERS OF 

TEA GARDENS IN ASSAM 

906. SHRI GOLAP BARBORA  :    Will 
Minister     of    FOREIGN    TRADE/fa^ST 

 be pleased to state : 
(a) whether it is a fact that the Government 

of India have directed all owners of the tea 
gardens on the Northern bank of Brahmaputra 
river in Assam to use "Siliguri Furnace Oil" ; 

(b) whether it is also a fact that the furnace 
oil propose to be supplied is of a very inferior 
quality and emits a smell which 

 


